
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AruO OruIOCTOL PRADESH)

No.HC.VIt-48/ 2022 o'3( o/A
From

To,

Smti layashree flora,
-lt. Rcgrstra r (Vrgrlanco),
Gauhatr Htqh Cou rt,
Guwahatr.

Shri Kalya n,;it Saikia,
l4cmbcr, i'4ACT, Naqaon

Sub:-

Rcf:

Sir,

Casual leave.

Memo No.HC.Vil- 4A I ZO22 /
Copy to:

Your lottcr No. tvtACTi Ni3947 llatcd t)U.10.2024

"dDatcd Guu/ahati, lha 2 Loc.tobar, 2024

Yours faithlully,

etl-

Wrth rcfcrcncc to thc abovc, I am drrecled to tnform you that you havc becngranted two days casuar reave on 18.10.2024 and 19.10.2024 and a harf day casuarleave on 21.10.2024 (till 1 p.m.), along with ,t"t.n fu"r. permission. from theevening of 1S.1o.2024 tilt 1 p.m. ot zt.lO.zozq. ii.l o,rrn.t & Sr:ssrons Judgc, Nagaon,and in hrs abscncc, thc next scnior mosl Judic ar off ccr avarrablc at the statron shalr romarn 1ncharge of your Court and Office tn your abscncc.

]T, REGISTRAR (vrGILANC E)

1. Iho Distrjcl & Scssrons Juogc. Nagaon.

,./2. lhc proJCCl l,lanaqcr, Gauhatr liqh Courl

"1,

to3(t- to3(2 lA, dated , ZL- to^lo\

IT.&EG]sJRAR (VIGILANCE)

&q


